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MIl. HI"; Galnnlllni ud ED11Deer11ll 
Co. (P) Ltd. 

10192. SHR! GEORGE FERNANDES : 
Will the Minister of INDUSTRIAL 
DEVELJPMBNT, INTERNAL TRADB 
~ COMPANY AFFAIRS be pleuod to 

refer to the replies given to the Starred 
QucstiC'n No. 250 on the 24th November, 
1967 regarding the Barrel and Drum Industry 
and to Starred Quc\tion N'J. 865 on (i'e 7th 
April. I ~  rega,,!ing Mis. Hiod Galvanisina 
and Engineering Co. (P) Ltd. and state: 

(a) whether Government hl\.. shown 
undue favour to the firm in recolni.ing their 
fresh capacity during pendency of the 
Indu'try on hanned iI't ",hen ample capa-
cities were lying idle due to acute shorta .. 
of raw materials; 

(b) whether it is clear from the Report 
of the Estimates Committee tbat the firm 
committed several serious irregularities by 
contravening provisions of 'he Industries 
(Del'clopmebt and Regulatton) ~  1951 and 
did not supply oil barrels to Defence Depart-
ment in view of evidence adduced by the 
repre>e"tative of Defence Ministry; and. 

(e) if '0. tbe reasons why action d'JOS 
not lie ~ in t the firm when tbey obtained 
regi,tlation not only by mis-representation of 
facts bllt als" by flouting lAW of Govelnment 
by producing oil boneis without tbeir prior 
permissiun ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
(AHMED) : (8) No. Sir. 

(b) and (cl. The Estimates Commitlee 
in theil ~ t  Report have made certain 
observations and recommendations in 
connectloD with the recognition of the capa-
city of this firm as \\ell as others for the 
manufacture of 40/45 .allon oil barre ... 
GovernmeDt's replies bave been communicated 
to the Estimates Committee. Furtber action 
wili be taken after the further recommenda-
tions of the E.timutes Committee are made 
known to the Government. 

Lou to WaloD Balldlal Unlll due to 
VlolaUon of Coau"ct by tile U.S,S.R 

10193. SHRI SITARAM KBSRI : Will 
tbo Minister or INDUSTRIAL DEVELOP-
MENT, INIERNAL TRADE AND 
COMPANY AFFAIRS be pleased to I'ate : 

(a) whether it i~ a (act that the \\Rion 
buildmg uDits in the country suffered Ul"'r 
100ses dutinltbe year 1968-69 i 




